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Title: Papers Laid on the Table by members/ministers.
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THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND BROADCASTING (SHRI RAVI SHANKAR
PRASAD): | beg to lay on the Table a copy of the Cable Television Networks (Amendment) Rules, 2003 (Hindi and

English versions) published in Notification No. G.S.R. 459 (E) in Gazette of India dated the 6™ June, 2003 under
sub-section (3) of section 22 of the Cable Television Networks (Regulation) Act, 1995.

(Placed in Library. See No. LT 7804/03)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRIMATI SUMITRA
MAHAJAN): | beg to lay on the Table a copy each of the following Notifications (Hindi and English versions) under
sub-section (6) of section 3 of the Essential Commodities Act, 1995:-

1. G.S.R. No.843 (E) published in Gazette of India dated the 271" December, 2002 regarding coverage of all
parts of nine States and four Union Territories as mentioned in the notification allowing sale of only 5 per

cent ethanol-blended petrol by 30" June, 2003.

((Placed in Library. See No. LT 7805/03)

2. G.S.R. No.519 (E) published in Gazette of India dated the 27" June, 2003 extending the validity of
Notification No. G.S.R. 843 (E) upto 30" September, 2003.

(Placed in Library. See No. LT 7806/03)
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